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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No.2, R.K.Puram, New Delhi-110066.
Principal Bench, New Delhi.

E/645/06

(Arising out of Order-in-Appeal No0.897(HKS)CE/JPR-I1/2005
dt.21.12.05 passed by the Commissioner(Appeals), Jaipur)

M/s. A.K.Spintex Ltd. Appellant
Versus

CCE, Jaipur Respondent

Appearance

Ms. Asmita Naik, Adv. For Appellant
Sh. Vijay Kumar, DR for Respondent

Coram: Hon’ble Mr. D.N.PANDA, JUDICIAL MEMBER
Hon'ble Mr. RAKESH KUMAR, MEMBER (TECHNICAL)

Date of decision: 15.9.09
£ Order No._ 2 2/ /o7~ EX

/

Per D.N.Panda:

Ld. Counsel Shri Asmita Naik submits that they have received the
brief without Vakalatnama. The matter is related to the year 2006. For
no appearance by the appellant it appears that the appellant is not
interested to pursue the appeal remedy nor also there is any
adjournment application. We dismiss the appeal for non-prosecution.

Order dictated in the open Court.

(D.N.Panda)
Member Judicial

(Rakesh Kumar)
Member Technical
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